
HTGH COURT OF ANDHRA PRADESH AT AAAARAVATI

AB5TRACT

DISTRICT JUDGES - Tronsfers ond Postings of District Judges - ORDERS
- ISSUED.

NOTIFICATION NO.437-B.5PL. DATED:04.O7.?O19.

The High Court mode the following Tronsfers ond Postings of District
Judges: -

The District ond Sessions Judges mentioned in Column Number 2 ore
posted to the stotions/posts mentioned in Column Number 3 of lhe
corresponding row. The officers mentioned in column number 2 are directed to
hondover chorge of their post(s) ond olso the posts which they hove been
holding in full odditionol chorge, to lhe officers mentioned in Column Number
4 of the corresponding row, os directed hereunder, ond get themselves relieved
ond proceed to their new stofions/posts ond toke chorge of their respeclive
posts ond olso the posts which his/her predecessor wos holding full
odditionol charge, from the officers mentioned in Column Number 5.
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(1) (?) (3) (4) (5)
Sri G.Gopi,

I Addl. District
Sessions Judge,
6odovori ot Eluru.

ond

West

Prl. District ond

Sessions Judge,
Vizionogorom,

VfCE Sri Alopoti
6iridhor,

tronsferred.

Prl. District
ond Sessions

Judge, Eluru.

Judge, Fomily
Court-cum-ffI
Addl. District
ond Sessions

Judge,
Vizionogorom.

2 Smt. Aruno Soriko,
Judge, Fomily Court-
cum-Vf Addl. District
ond Sessions Judge,
Kodopo.

Prl. District ond

Sessions Judge,
Anonthopurom

(post kept vocont)

Speciol Judge
for triol of
coses under

SCs ond 5TS
(POA)

Act-cum-fV
Addl. District
ond Sessions

Judge, Kodopo
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HAND OVER
CHAPOE OF

HIS./HER POST
TO

1.

I Addl. District
ond Sessions

trudge,
Anonthopurom.



//2//

3 Prl. District ond

Sessions Jud9e,
Kurnool

(post kept vocont)

Judge, Fomily
Court-cum-fff
Addl District
ond Sessions

Judge,
Vizionogorom.

I Addl. District
ond Sessions

Judge, Kurnoo l.

Sri 6.Durgoioh,
I Addl. Distnict ond

Sessions Judge,
Prokosom ot Ongole.

Judge, Fomily
Court-cum-IV

Addl. District ond

Sessions Jud9e,
Vijoyowodo,

Krishno District
(post kept vocont)

Judge, Fomily
Court-cum-
VIII AddI.

District ond

Sessions

Judge, Ongole,
Prokosom

District

Speciol Judge
for SPE ond ACB

Coses-cum-fff
Addl. District
ond Sessions

Jud9e,
Vijoyowodo,

Krishno District.

5 Sri Moko Suvorno Roju,

V Addl. District ond

Sessions Judge,
Allogodda, Kurnool

District.

III Addl. District
ond Sessions

Judge, Kurnool ot
Nondyol

(post kept vocont)

Sri Moko Suvorno
Roju, sholl toke

charge of his post
from I Addl.
District ond

5essions Judge,
Kurnool.

After ossumption

of chorge os III
Addl. District ond

5essions Judge,
Nondyol he will be
in full odditionol

chorge of the post
of V Addl. District

ond Sessions

Jud9e, Allogoddo,

until further
orders.

II Addl. District
ond Sessions

Judge, Kurnool ot
Adoni

(post kept vocont)

VIII AddI.

District ond

Sessions

Judge-cum-
Speciol Judge
for triol of
Oflences

ogoinst Women,

Nellore.

f Addl. District
ond Sessions

Judge, Kurnool.

Sri Alopoti 6iridhor,
Prl. District ond

Sessions Judge,
Vizionogorom.

4.

6. Smt. N.Sonthi,
VII Addl. District ond

Sessions Judge, 6udur,
Nellore District.



The officers mentioned in Column Number 4 will be in full odditionol
chorge of the post(s) mentioned in Column Number 2,tll the substitute posted
takes chorge/ until further orders.

NOTE: t. The officers who ore tronsferred sholl get themselves relived
from their presenl posts on or before O8.O7.2019 ond toke chorge
of their new posts on or before L5.O7.2019 without foil.

2. Tn case, the officers from whom they hove to toke chorge or to
whom they hove to hondover charge, ore on leove or obsent for ony

other reoson, lhe concerned Prl. District ond Sessions Judge, sholl
moke olternotive orrongements, intimoting the some to the
High Court.

4. The Order ploced in the High Court's Website http://hc.op.nic.in
ond the downloaded copy from lhe web site is volid for relieving ond
joining duty.

REoTSTRAR (r.T-CUl -C.P.C.)
FAC REGISTRAR (VI6ILANCE)

The Off icers ond fnchorge Officers concerned.
The Prl. Secrelary to Hon'ble the Acting Chief Justice ond Personol
Secretories to Hon'ble Judges (for plocing before their Lordships kind
perusol).
The Registror Generol qnd Other Registrors, High Court of Andhro
Prodesh.
The Registror, f.T-cum-Centrol Project Coordinotor, High Court of Andhro
Prodesh (with o reguest to direct the concerned to uplood the
proceedings in the High Court's Websife)
The Secretory to Government, Low (L.A & J - SC.F), Deportment,
Government of Andhro Prodesh, Amorovothi.
The Member Secretory, Andhro Prodesh Stote Legol Services Authority,
Amorovsthi.
The Secretqry, Andhro Prodesh High Court Legal Services Committee,
Amorovothi.
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3. Sri 6.Durgoioh, is not entitled to drow tronsfer
grontld isturbonce ollowonce, tronsfer T.A. ond other conseguentiol
benefits since the officer is tronsferred to the present stotion on

her reguest.
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THE PRL. DISTR,ICT AND SESSIONS JUD6E5:
Anonthopurom, Kodopo, Krishno ot Mochilipotnom, Kurnool, Nellore,
Prokosom at Ongole, Vizoinogorom ond West Godovori.

THE I ADDL. DISTR,ICT AND SESSIONS JUDoES
Anonthopurom, Kodopo, Krishno ot Mochilipatnom, Kurnool, Nellore,
Prokosom ot Ongole, Vizoinogorom ond West Godavori.

10. The Poy ond Accounts Officer, Andhro Prodesh.

11. THE DISTRICT TREASURy OFFICERS: (with o reguest to communicote
the some to the concerned Sub-Treosu ry Officers)
Anonthopurom, Kodopo, Krishno ot Mochilipotnom, Kurnool, Nellore,
Prokosom at Ongole, Vizoinogorom ond West Godovori.

12. THE SECTION OFFICERS:-
(o) B.Section, (b) D.II Section, (c) Vigilonce Cell, (d) E.Secrion (e) Work
Review Cell, (f) O.P. Cell, (g) D.Budget, (h) Enguiry Cell (i) Computer
Section, (j) Speciol Officers Section, High Court of Andhro prodesh,
Amorovati.


